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commission and not by a permanent

commission of the type which the hon.
Minister contemplates?

Surt GULZARILAL NANDA: 1
have said on the contrary that these
things are now going to be dealt with
through the machinery which I have
indicated.

Sarr M. C. SHAH: May I know,
Sir, which are the countries where
this institution of *“Ombudsman” is
functioning and what are the special
methods adopted to remove public
grievances and corruption in the
administration?

Surt GULZARILAL NANDA: Den-
mark, Finland, Norway and recently
New Zealand and then some adapta-
tions of it are in France and in some
other countries.

Sur1 M, C. SHAH: I wanted to know
what are the special methods adopted
to remove public grievances and cor-
ruption.

MR, CHAIRMAN: These are general
questions. We cannot have a lecture
here on this institution.

SHrT SONUSING DHANSING
PATIL: May I know, Sir, whether the
jurisdiction of the Vigilance Commis-
sion will extend to local bodies?

Sert GULZARILAL NANDA: No,
Sir.

SETTING UP OF THE NEW DELHI UNIVER-
8ITY

*455. Surma V. M. CHORDIA: Will
the Min'ster of EDUCATION be plea-
sed to state:

{a) whether the Ministry of Edu-
cation hag taken any decision on the
proposal for setting up the New Delhi
University:

{b) if sn what 1s the nature of the
decision;

tc) what type of the University
1t would be, whether it would be re-
~idential, federa) or affillating; and
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(d) what are the names of the
colleges which wi.l be affiliated to
this new Un.versity?

THE MINISTER of EDUCATION
(Sura M. C, CHAGLA): (a) to (d)
The proposal for setting up a second
University in Delhi is under conside-
ration.
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May 1 also say something 1
English, Sir? The position is this.
A Committee of the University Grants
Commission was appointed to consider
this question and the report of the
Commitiee wag considered by the
Arcademic Council of the University
of Delhi at its meeting held on 12th
September.  They resolved that the
Government of India be requestsd to
appoint a Committee to go into the
question of starting a new university
as soon as possible, if not immediate-
iy. The resolution of the Academic
Council was considered by the Execu-
tive Council of the University who
wanted our views. A formal reference
was made by the Regisirar of the
Delhi Un'versity to this Ministry on
the 30th October this year. This
Ministry has now appointei a Com-
m'ttee and we are awaiting the
renort of this Committee, So, you
will gee that ag far asg the pre-ent
developments are concerned, there has
not been too much delay, because
the reference 4as been made
to us only on the 30th October.
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Surr AKBAR ALI KHAN: May 1
know Sir, what is the policy of the
Lrovernment regarding increasing the
number of Universities? Do the Gov-
ernmznt think that, notwithstanding
the Universities they already have, in
the best interests of Ind a they want
some more Universities or consolidate
the Universities that are already exist-
ing?

Surr M. C. CHAGLA: Well, Sir, I
agree that we must consolidpte the
Un versities we have and see to it that
the standards prevailing in them do
not fall. But look at the position of
Delhi University. The Academic
Council, in coming to the'r decision,
took into account the fact that there
were now 28,000 students in the Uni-
versity. The number is going up.
The question is either have another
Un'versity or there was a spggestion
to have a sort of independent col’eges.
The question is which of the two sug-
gestions we should accept.

Sgrr ARJUN ARORA: May I know,
Sir, if the decision will be applicable
to the rest of the country in respect
of Un'versities which have such a
large number of students as 28 000 angd
wil] all  Universitins which have a
large number of students be( cplit up?

Surr M. C. CHAGLA: It @ Univer-
sity has a very large number of stu-
dents, it is a matter of grave concern.
We want more students to go to the
Universit'es. But the ques‘ipn is whe-
ther one single Universitv can main-
tain  standards with such a large
number of students.

[ 12 DEC. 1963 ]

to Questions 3162

Sarr N. SRI RAMA REDDY: Talk-
ing of setting up new Universities, I
would like to know if the hon. Mini-
ster has received any representation
from the Government of Mysore with
regard to the setting up of a s'ngle
University for Bangalore, where there
were 22,000 students in one city.

SHrr M, C. CHAGLA: Yes, Sir. 1
am aware of that representation and
the matter is under consideration.

Surt K. SANTHANAM: May 1
know, Sir, if the Delhi University is
not already a federal University and
there is no difficulty whatsoever in
establishing  constituent colleges in
New Delhi?

Surt M. C. CHAGLA: The d'fficulty
is this. The Delhi University feels
that although it is federal in charac-
ter, its administrative problems are
beyond soluton. If you have a large
number of colleges and if you are to
attend to them, then it is not easy to
administer these colleges even from
the Centre.

Surr P. L. KUREEL URF TALIB:
May I know Sir, from the hon. Mini-
ster whether it is going to be a
resident’al University or an affiliated
University and all colleges, inc'uding
technical colleges, will come within
the purview and control of it?

Mr. CHAIRMAN: The Min'ster has
said that they have yet to take a deci-
sion on it.

Surt M. C. CHAGLA: We have yet
to decide it.

Surt A. D. MANI: The Minister
said that the matter was considered
bv the Academic Coune’l of the De'hi
University. What were the features
of the srheme which was considered
by the Academic Council? He could
give some information on the matter,
whe'her it wi'l be of the residential,
federal or affiliated type.

Sart M. C. CHAGLA. As far as 1
am aware, the onlv representation
made to us was that there was neces-
sitv for a new University and that this
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University cannot cope with the pre-
sent problem.

Mg, CHAIRMAN: Next question.

CONCESSIONS AND FACILITIES TO
BuppHist CONVERTS

*456. SHrr B. D. KHOBARAGADE:
W 1. the Minister of HoME AFFAIRS
be pleased to siate:

(a) whether it is a fact that the
Census Report has revealed a tremen-
dous increase in the population of
Buddhists due tp conversion;

(b) whether it is also a fact that
in view of this increase, the Census
Report has recommended the giving
of the same concessions and facilities
to the converts which were available
to them before their converson; and

(c) if so, what jg the decision of the
Government in this respect?

Tee DEPUTY MINISTER W THE
MINISTRY or HOME AFFAIRS
(SHRIMATI MARAGATHAM CHANDRA-
SEKHAR): (a) The population of
Buddhists in India has increased from
1,80,823 in 1951 to 32,50,227 in 1961.

(b) No such recommendation has
been made in the Census Report.

(c) Does not arise.

Surr B, D. KHOBARAGADE: May
I draw the attention of the hon, Mini-
ster to a report which appeared in the
“Patriot” dated 7th November, 1963 in
wh ch jt is mentioned that the Census
Report has made a recommendation
that those persons who are canverted
to Buddhism should be given all those
facilities and concessions to which they
were entitled before and, if so, whe-
ther any decision would be taken in
this respect?

Sarrvatt MARAGATHAM CHAND-
RASEKHAR: The report the hon.
Member has in mind, I suppose, is
“Paper No. 1-—Census of India 1961—
Census of Religions”. Now, only
statistics about the religions are given.
No recommendations are given there-
in.
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SHrr B. D, KHOBARAGADE: In
view of the fact that there is no
improvement in the  educational,
economic and employment condi-
tions of the Buadhist converts,
would it not be advisable to give
them all those facilities which are
given by the Const tution so ihat those
Buddhist converts also can get the
benefit of all these facilities and may
I know, Sir, whether the Government
has got any schemes tp improve the
conditions of the Buddhist converts?

SuriMaTI MARAGATHAM CHAND-
RASEKHAR: The special facil ties
offered to the Scheduled Cas.es are
mainly due to the reason that they
suffer from untouchabii.y. It is only
the Hindu religion and Sikh religion
that observe untou.hablity. The
other four major religions of India do
not and are not supposed to observe
untouchability. As long as the mem-
bers do not suffer from untouchabili-
ty, they are not eligible for any special
concessions,

Surt B. D. KHOBARAGADE: May
I know, Sir, whether the hon, M ni-
ster is aware that some of the couverts
to Christianity also are baing given
those faci ities by the Governments of
Madras and of Kerala and whether
the Minister ig aware that the Buddh-
ists enjoy facilities in Maharashtra
which they were getiing previously?
If so, what are the obstacles in the
way of the Central Government for
givng thuse facilities to the Buddh-
ists?

SurmmaTt MARAGATHAM CHAND-
RASEKHAR: These are two things:
one, the facilities offered by the Mad-
ras State Government, and the other,

the hon., Member requires some
specia] assistance from the Central
Government. Even if the WMadras

Government is giving any special
assistance to the Christian converts
they are being treated as other Back-
ward Classes. Sp also the Budhists are
being treated as other Backward
Classes,

Sarr B. D. KHOBARAGADE: 1
have referred to the Maharashtra
Government.



